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Shri Krishna Menon: I am afraid it 
is going further than the so-called 
Committee. It did not consider tank 
manufacture. This matter had been 

,considered and S]:lri Tyagi, who was 
himse}f q.ealing with it at various 
stages, knows the position. 

'iihri S. M. Banerjee: May I know 
whether a copy of the report, when 
finalised, will be placed on the Table 
or w):iether there will be a dis,cussion 
in "the House on it? 

Jhri Raghuramaiah: It is not consi
dered in public interest to do so. It 
Is purely a departmental body whose 
report will be utilised by the Ministry. 

Seizure of Smuggled Watches 

( Shri D. C. Sharma: 
•:•18. � Shrimati Ila Palchoudhuri: 

l Sardar Iqbal Singh: 
Will the Minister of Finance be 

pleased to state: 

(a) whether it is a fact that the 
Palam Airport Customs officials seized 
rrom a Swiss national a large number 
of watches on June 2, ·1958; and 

( b) if so, the details of the incident? 

The Deputy Minister of Finance 
(f-1ri B. R. Bhagat): (a) Yes, Sir. 

b) Mr. Charles Henri Sandoz, a 
Swiss national, arrived at the Palam 
Airport by a B.O.A.C. plane on 2nd· 
June, 1958. On reasonable suspicion, 
he was subjected to a thorough search 
by the Customs Officers and 1150 
watches valued at about Rs. 42,000 
were recovered from him. The 
watches were seized and confiscated 
and a penalty of Rs. 1,00,000 was im
posed on him. 

�hfi D, C. Sharma: May I know if 
there was any investigation as to the 
places where he was going and the 
persons whom he was meeting to dis
pose of these watches? 

Shri B. R. Bhagat: It was investigat
ed, but it could not be discovered 

where he was going and whom he was 
meeting. 

Shri Prabhat Kar: After the im
position of the restriction on the 
import of watches up till now, how 
many smuggled watches have been 
recovered? 

Shri B. R. Bhagat: What is the 
period? Since the imposition of the 
ban? I would like separate notice. 

Shri Subbiah Ambalam: What was 
the ·nature of his visit? Was he a 
businessman or tourist? 

Shri B. R. Bhagat: The very fact that 
watches were recovered from. him 
shows the nature of his visit. 
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Mr. Deputy-Speaker: That · is a 
bigger question. Here the only ques
tion is whether something was found 
on his person. 

Shri M. L. Dwivedi: May I know if 
some other articles were found in the 
possession of this person? If so, what 
has been done with them and what are 
those articles? 

Shri B. R. Bhagat: 
watches, he had 
currency with him. 
confiscated. 

In addition to 
certain dollar 
That was also 

Shri M. L. Dwivedi: What was the 
amount? 

Shri B. R. Bhagat: $12,001. 

Shri D. C. Sharma: May I know if 
anything is being done to make smug
gling of watches a non-profitable 
business in this country? 

Shri B. R. Bhagat: At present, it is 
profitable. But we can only prev,ent 
it!l coming. 




